FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptey Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS

OF ~
GX INDIA PRIVATE LIMITED
RELEVANT PARTICULARS
Name of corporate debtor GX INDIA PRIVATE LIMITED

(Formerly known as Genexis India Private
Limited )

correspondence  with the interim

resolution professional

2. | Date of Incorporation of Corporate | 20/09/2013
Debtor
3. | Authority under which corporate debtor | Registrar of Companies, ROC-Delhi
is incorporated / registered
4. | Corporate  Identity No./Limited | CIN: U32204DL2013FTC258275
Liability Identification No.of corporate
debtor
5. Aiidf?ssl Ofﬂ'jhe R,ngswed fof‘ﬁﬂe and | Registered Office as per MCA Portal
rincipal ornce an of corporate
e G any) of corporate || 194, 2 Floor, Malviya Nagar, south Delhi,
Delhi-110017, India
ADDRESS OTHER THAN R/O WHERE
ALL OR ANY BOOKS OF ACCOUNT
AND PAPERS ARE MAINTAINED- as per
MCA Portal
UNIT NO. 401, 4th FLOOR, JMD REGENT
PLAZA NEAR INDIGO GURU
DRONACHARYA METRO STATION MG
ROAD GURGAON 122001, HARYANA,
INDIA
6. | Insolvency commencement date in | 07"July 2021,Copy of Order was made available
respect of corporate debtor to the IRP on 08™July, 2021 by NCLT vide email
dated 08.07.2021
7. | Estimated date of closure of insolvency | 03™January 2022
resolution process
8. | Name and registration number of the | Mr. Satyendra Sharma
insolvenc rofessional acting as
interim recolution professional | RegNo. IBBUIPA-002/IP-N00737/2018-
201912260
9. | Address and e-mail of the interim | Address: M-3, Block WNo. 51, Ist Floor,
resolution professional, as registered | Anupam Plaza- II, Above Axis Bank, Sanjay
with the Board Place, Apgra- 282002
Email:satvendrasirp(@gmail.com
10. | Address and e-mail to be used for | Address: M-3, Block No. 51, Ist Floor,

Anupam Plaza- II, Above Axis Bank, Sanjay
Place, Agra- 282002

Email: cirp.exindia@pgmail.com

Last date for submission of claims

22" uly, 2021




12. | Classes of creditors, if any, under clause | No Class of Creditors could be ascertained at this
{(b) of sub-section (6A) of Section 21, | stage.

ascertained by the interim resolution
professional

13. | Names of Insolvency Professionals | No Class of Creditors could be ascertained at this

identified to act as Authorised | stage accordingly no Authorized Representative is
Representative of creditors in a class | Proposed.

(Three names for each class)

14. | Relevant Forms and Relevant forms are available at

http://www.ibbi.gov.in/downloadform.html

Details of authorized representatives Not Applicable
are available at: g

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench-IV, New -
Delhi has ordered the commencement of a Corporate Insolvency Resolution Process against GX
INDIA PRIVATE UMITED(Formerly known as Genexis India Private Limited )vide order
dated 07™ July, 2021 inCP IB-3108/ND/2019 (Copy of Order was made available to the IRP on
UB”‘JuIy, 2021 by the NCLT vide email dated 08.07.2021).

The creditors of GX INDIA PRIVATE LIMITED are hereby called upon to submit thelr claims
with proof on or before 22™July, 2021 to the Interim Resolution Professional at the address

mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed against
entry No.13 to act as authorised representative of the class (under the Real Estate Project)in Form

CA. Not Applicable
Submission of false or misleading proofs of claim shall attraet penalties.

The submission of proof of claims should be made in accordance with Chapter IV of the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016. The proof of claims is to be submitted by way of following specified
forms:

Form B for claims by Operational Creditors except Workmen and Employees;

Form C for claims by Financial Creditors;

Form CA for claims by Financial Creditors in a Class (under the Real Estate Project)
Form D for claims by workmen and Employees;

Form E for claims by Authorized Representatives of Workmen and Employees;

Form F for claims by Creditors other than Financial Creditors and Operational Creditors.

The respective forms may be downloaded from the URL http:/ibbi.gov.in/downloadform.html

\ ':,
|
Satyendra Sharma
W o7 Interim Resolution Professional
= : GX INDIA PRIVATE LIMITED
Reg No IBBI/IPA-002/IP-N00737/2018-2019/12260

Date:08.07.2021
Place: Agra



LOST OF SHARE CERTIFICATE

Nalice hereby given that cerlificate = respect of
tdaw manlicred Equily shanes of e Mis. CERA
SANITARYWARE LIMITED ("Camgany’| has been
Bstimsplaced and the halder o the sakl shares
Mr, Shivendar Singh Raubela has applied la e
Company lar ssue of Duplicate share carlificale
i liew af 50 Shares under Original Shara Carlificale

YOUR PERFECT BANKING PARTNER

Regd. Office: Alwaye, Kerala

Notice is hereby given for the information of all
concerned that Gold Omaments pledged in the
following Gold loan accounts, with the under
mentioned branches of the Bank, which are overdue

SATURDAY, JULY 10, 2021

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

CAN FIN HOMES LTD.

CIN : LEST10KATIETPLCO0EEST, DDA Building, 1st Floor, Near Paras Cinema, Nehru Place,

GRM OVERSEAS LIMITED
Registered Office: 128, First Fleor, Shiva Market Pitampura Morth Delhi= 110054
Website: www.grmrice,com | Email Id: grmricel@gmail.com
Tel Mo: 011-473303530 | Fax Mo: 011-(0180 - 2653673)
CIM: L74B93DL1935PLCOE4DOT

REVISED RECORD DATE FOR BONUS ENTITLEMENT
Members of the Company are hereby informed that pursuant Regulation
42 of Securities and Exchange Board of India (Listing OCbligation and

Disclosure Requirements) Regulations 20713 Beard of Directors of the
Company at its meeting held on 09th Juby. 2021 has postponed and

for redemption and which have not been regularized
sofarin spite of repeated notices, will be put for sale in
the branch onor after 24.07.2021 as shown below:

TheFederal-Banktid
ettt RAMPAL SINGH

B-156, Lok Vihar, Road 14536100010518

no. 44, Pitampura, New
Delhi-110034
Date: 10.07.2021

Maw Dalh-110015%, 011-26435815. 2643023 011-2628T52%, 7625079108 delhieanfinhomes.com
POSSESSION NOTICE [Rule 8 (1]]
Whereas, the undersigned being the Authonsed Officar of Can Fin Homes Lid. in exsrcise of the powers conferred wnder Sec 13(2) of
tha Securitisation and Reconstruction of Financial Assets and Enfarcemant of Security Interast Act 2002 read with Rula & of Security
Interest (Enforcement) Rules, 2002 issued demand notices calling upon the following Bormowers/Co-Bomowers/Guaranton's to repay

the amounts mentionsd in the notices and interest upto the date of final payment, within 60 days from the date of receipt of the said
noticas,

The borrowers as well as the guarantors have failed to repay the amount. Notice is hereby given bo the bormowers in paricdar and the

Wo. 15087 belonging o Fabio Mo G0003108 wilh
digtinctive Mumber 7151042 to 7151091,

Any persan having claimsfabsaclions in the said
sharas, should communicale fo the Company at
Iha Reqgisterad Office of the Company within 15
days from tha daka of publicadion of this nodice,
failing which tha Company shall procaed fo issue
| Duplicate Share Cartificales,

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify

its contents. The Indian
Express (P) Limited cannot be
held responsible for such

The Federal Bank Ltd.

NOTICE BOARD CORPORATE ASSOCIATE DIARY ~ EVENTS, HONOURS

REVIEW - DFCCIL

In EPC Contract, PMC (Project Management Consultant) plays
avery important role in project completion. RK Jain, MD, DFC-
CIL, recently reviewed PMC working for fast-track completion
of the Western Dedicated Freight Corridor.

CEREMONY - BHEL

BHELs first Medical Oxygen plant was formally handed over to
SLG Hospitals Hyderabad in the presence of CMD and se-
nior officials of BHEL as well as SLG Hospitals at BHEL's Hy-
derabad unit.

MOU - CRPF

CRPF has signed a MoU with C-DAC to augment the techni-
cal capabilities of its force by training its manpower in ad-
vanced areas such as loT, Cyber security, Al, HPC and Big
Data Analytics.

BHEL Against stiff competitive bidding, BHEL has won a major
order for the supply of 12 Steam Generators from NPCIL. The
order has been won under NPCILs Fleet Mode procurement
programme and mandates supply of 12 Steam Generators for
India’s highest rated indigenously-developed 700 MWe PHWR
to be set up at four different locations in the country.

-financ...ep.' .in

-

VACCINATION CAMP - CWC

CWC recently organised 2nd on-site Covid Vaccination Camp
for CWC, NAFED, CRWC & WDRA Staff and their family
members atits Corporate Office, New Delhi. Total 150 persons
gotvaccinated out of which 113 administered their first dose.

GAIL has started its #EnergizingLowCarbonFuture campaign
for digital and social media platforms to expand into greener
energy verticals such as renewables and ethanol. As part of
the campaign, GAIL will organize discussion forums and
opinion polls on social media platforms, besides making a
number of videos and posts on renewables and how Natural
Gas will be a bridge fuel towards a low carbon future. The
campaign follows the company's ambitious plans to invest
substantially to build a portfolio of at least 1 gigawatts of
renewable energy and set up Compressed Biogas (CBG) as
well as ethanol plants as it steps up efforts to expand the
business beyond natural gas.

REC announced that it has successfully raised USD 400
million 5.5-year Reg S only bond issued off its Global Medium-
Term Programme of USD 7 billion. Proceeds of the bond will
be used to finance power projects in accordance with the
approvals granted by the RBI from time to time and in
accordance with the ECB Guidelines.

CANARA BANK launched an awareness campaign about
cyber security recently. The self-driven video is an initiative
by Canara Bank to spread awareness about the various kinds
of online frauds. The video throws light on the online frauds.
The video is performed exclusively by the employees of
Canara Bank. The video has been uploaded on official social
media handles of Canara Bank for creating awareness.

DFCCIL has been recognised for prompt filing of returns and
payment of Goods and Services Tax (GST) for FY 2020-21,
thereby contributing towards building a strong and resilient
nation by the Central Board of Indirect Taxes and Customs
(CBIC), Department of Revenue, Ministry of Finance,
Government of India.

CRPF conducted a mega vaccination drive at 5 Battalion
CRPF's campus in Mahavir Nagar, New Delhi under the aegis
of Kriti Garg, DM West Delhi to immunize its personnel and
their families against COVID-19.

™ . .

VACCINATION CAMP - INDIANOIL

IndianQil in partnership with Dharmshila Narayana Hospi-
tal, Delhi organised a community vaccination camp at its
Northern Regional Office in New Delhi, wherein 500 eligible
local community members were vaccinated free of cost.

said petition is fixed for hearing before Bench IV of National Company Law Tribunal,
New Delhion 23rd August, 2021 at 10:30am.

Any person desirous of supporting or opposing the said Petition should send to the
Petitioner's advocate, notice of his/her intention, signed by him/her or his/her
advocate, with his/her name and address, so as to reach the Petitioner's advocate at
Lex Alliance, Attorneys, A-414, Lower Basement, Defence Colony, New Delhi-110024
not later than two days before the date fixed for the hearing of the Petition. Where
he/she seeks to oppose the Petition, the grounds of opposition or a copy of his/her
affidavit shall be furnished with such notice. A copy of the Petition will be furnished by
the undersigned to any person requiring the same on payment of the prescribed
charges for the same.

Any person desirous of supporting or opposing the said Petition should send to the
Petitioner's advocate, notice of his/her intention, signed by him/her or his/her
advocate, with his/her name and address, so as to reach the Petitioner's advocate at
Lex Alliance, Attorneys, A-414, Lower Basement, Defence Colony, New Delhi-110024
not later than two days before the date fixed for the hearing of the Petition. Where
he/she seeks to oppose the Petition, the grounds of opposition or a copy of his/her
affidavit shall be furnished with such notice. A copy of the Petition will be furnished by
the undersigned to any person requiring the same on payment of the prescribed
charges for the same.

Date: 08.07.2021

Office: Lex Alliance, Attorneys
A-414, Lower Basement, Defence
Colony, New Delhi-110024

Sd/-
Vivek Singh
(Advocate for Petitioner Companies)

IGNOU School of Performing and Visual Arts (SOPVA)
of IGNOU has launched Master of Arts (Drawing and
Painting) (MADP) from July, 2021 Session. The MADP
programme has been designed for Fine Arts students to
pursue higher education having pedagogy in theory,
practice and research in art through open and distance
learning. The programme broadly covers core
components like elements and principles of art, Art
history, Art education, Aesthetics theories and research
methods; and develops awareness about appropriate art
tools, material, techniques and methods to analyze and
create their own art work.

CRPF The 179 Battalion of CRPF organised a free medical
camp at Chinkipora, Sopore, J&K to provide medical
consultation and free medicines to the local population.
More than 500 people were provided consultation and
medicines in the camp.

ICAI has signed a MoU with Qatar Financial Centre (QFC),
Qatar, for export of accounting services to Qatar and for
exploring professional and business opportunities for ICAI
members through collaborative initiatives. The MoU was
signed by CA Nihar N Jambusaria, President, ICAl and
Yousuf Mohamed Al-Jaida, Chief Executive Officer, QFC.
The agreement will pave the way for closer collaboration
between QFC and ICAl on mutually beneficial initiatives.

BHIS Noida recently conducted a two-day Virtual inter-
school “BHIS NOIDA MUN” in collaboration with IIMUN.
The event aimed at mobilizing the young learners and
future citizens of the country towards a global cause. It
inspired the youth and prepared them to be future leaders.

KIET Dr. APJ Abdul Kalam Technical University along with
One District and One Product, Govt. of Uttar Pradesh
jointly organized the ODOP Hackathon 2021 recently. The
hackathon was themed to promote the Chikankari

B HINDUSTHAN URBAN INFRASTRUCTURE LIMITED
& CIN: L31300DL1359PLC003141
Regd. office: T° Floor, Kanchenjunga Bulkding, 18, Barakhamba Road, New Dethi-110001
Email ; imvestorsi@hindusthan.coin, website: wwwhindusthanurban.com, Ph. Mo +81-11-23310001-05
NOTICE TO MEMBERS

Mofica = hareby givan pursuanl fo the provisions aof Saction 108 of the Companias Acl, 2013 {tha
“Act”), remd wish Companies (Management and Administration] Rules, 2014 (the*Rides™), Secratanial
Standards on General Maelings, Regulation 4Tof (Lisling obligations and Disclesure Reguirements
Reguiations, 2015 {"Listing Regulations™), Gersral Circular Mo, 1472020 dated Apal 08, 2020,
General Circular Mo, TH2020 daled Apdl 13, 2020, General Circular Mo, 222020 dated June 15,
20, Gararal Circular No. 3372020 datad Saptember 28, 2020, General Circudar Mo, 3972020 dabad
Decamber 31, 2020, General Circular Mo. 22021 dated January 13, 2021 and General Circular No
1072027 dated June 23, 2021 [the"MCA Circutars™) and any ofher apolicabls Laws and Reguialions,
that tha approval of the members of the Company is baing soughd throwugh a Pestel Balled [only
thrasugh remate e-svting) for the Tolowing business to be passed by way ol zpecial resolutions
(1) Approval for increase in the remuneration of Mr. Baghavendra Anant Mody (DN 03158072)
Chairman & Whale-fme Direclor af the company.
(2] Agpraval far paymant of remuneralion b ralated party for haldmg the office or place of prafit.
3] Re-apponimardof K. Sadhu Ram Bansal as an Indapandant Direslor (DIN: 0647 1884) [Man -
Exacutive]

Allmembers are heraby informed that:

1. The Company has on Friday, July 09, 2021 sant the Pastal Balat Motice by e-mail to thase
shareholders who have registered thair e-mail addresses with the Company'RTA or their
resgeclive Depository Paticpants. In view of the conlinuing cirumskancas due o COVID-19
pandamic requining social gissancing and in compliance with the requirements of the MCA
Circulars, hard copy of Postal Ballgl Malica aleng with he Postal Balal Forrng and pre-paid
business reply envelope will nod be sant o the membsars for this Postal Ballet and shareholders
are required o communicate their assent or dissent trough remote e-valing systemonly,

2 The Company iz pleased to offer its Members the facility to cast thelr vole by electronic means
through e-voling facilty provided by Mational Securilies Depasibary Limited [MS0L') in
complisnce with the Act and the Listing Regulatons, The vating through remate e-voding shall
comirance 31 9.00a.m (15T on Saturday, July 10, 2021 and ends at 500 p.m. {I5T) an Sunday,
Augusi 0B, 2021, Tha a-voting Platiorm waowld be disablad by NSDL thersafter

3. Thecui-aff date for determining righif of voling of members is Friday, June 25,2021,

4, The Board of Direciors of the Company has appointad Mr. Kapaor Chand Garg, Praprietor of
M. KCG & Associzles, Company Secrelanies, Mew Delhi as Scrutinizer for conducting the e-
voling infair and trarsparant manner,

5. ThePaostal Balot Nalicahas bean hessted cntha wabstaal the Comparny iz swwie hindusthanurban com
under Invesiar redationship section and on website of the NSOL hifps:iweaes evoling, nsdlcom

& The updaies of the Postal Balkot are also commumicated ta the Stock Excharge whers the
shares of the compsariy and abad and tha samie can De viewad al www, bsEnda, com,

7. Theresults of e-voling along with Scrutnizes's Reportwdl De announced on Monday, August 0%,
2021 fthrowgh the website of the company weiw kindusthanurban.comand will also be
communicated to B3E Limited.

8. The procedure for e-voling is available in the Notice and atso hitps:fwww.evating nsdl.com. In
case tha sharshaldars hava any quanes ar Is5ues eganding a-voling, please raler Fraguandly
Asked Quashions (FACQs] for Sharehalders and e-valing user manual for shareholders aeailable
ail the downloads seclion of kifps:Mwwwesoting nsdl.com or cal on ol free no, T002Z300 o
send & request to Mr. Amit Vishal, Senior Manager, NSOL at amitvi@insdl couind 022-24984 350
or a1 evoling, nsel oo, Forother gueny! grevances please contact the RTAat Skyline Financial
Sarvices Limibad, 0-153 A, |” Floar, Okhla Industnal Area, Phasa-|, New Delhi-110020,
virenri skinerta.com’ 011-21044923 By Order of the Board

For Hindusthan Urban Infrasiruciune Limited
Sl

M. L. Birmiwala

President - Finance & Secretary

FCS No. 10357

Data : July 09, 2001
Place ; New Daolhi

Industry of Lucknow district.

New Delhi

FORM A public in general that the undersigned has taken possession of the properties described herein below against each bormower. in exercise revised the record date from Wednesday, July 14, 2021 to Friday July 16, contents, nor for any loss or
PUBLIC ANNOUNCEMENT of powars conferrad on hirm under Section 13(4) of the said Act read with Rula B of the Security Interest Enfarcamant Rules, 2002 an the 2021, [Revised record date for Bonus Issue 2:1i.e. “2 (two) new fully paid up damaae incurred as a result of
(Under Regulation & of the Insolvency and Bankrupicy Board of India (Insalvency En et el husto. i ke EqUIty hiate bl Mok yRIIS OF R0/ (RUPes:Tan Drily) each ol GEM o : :
Resolution Process for Corporale Persons) hegul-ahﬂfﬁ 2016) The borrower's attenfion is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to 'EI'u'IE'r'E-EEE Lt:l:| shall be issued and allotted for every 1 {One) existing fully transactions with companies,
FOR THE ATTENTION OF THE CREDITORS redeem the secured assets. Ei‘i;g;‘“““" share of face value of Rs.10/- (Rupee Ten Cnly) each of the associations or individuals
OF The hﬁrr-::r.'ref_m p.:’n_nicular E!m:l the public in ganaral are haraty cauham_d not o deal with the fdl-:r'.'ring pﬂ:-pﬁ_ﬂie-s an!:l anydaalings_ m1_h Further details and update in respect of the above can be viewed on the advertising in its newspapers
GX INDIA PRIVATE LIMITED these prDl:!EHIEE- '.I'.IIIIIbE: subject o the charge of Can Fin Homes Hd_ Delhi Branch for amounts mentioned against each property, whichis website of company at www.grmrice.com and on the stock exchange or Publications. We therefore
RELEVANT PARTICULARS Byl W et Wharoal hests iR e iedtin il ko e i By order of the Board| | recommend that readers
1. [Name of corporate debtor GX INDIA PRIVATE LIMITED Sr. | Name of Borrowers Description of ths Boteof | Bawol | Amort FOR GRM OVERSEAS LIMITED make necessarv inquiries
(Faomery known as Genexis Inda Private Limitesd) No. properties mortgaged Demand |Possession| Outstanding sd/f- ) ry 9 ;
2. |Date of Incorporation of Corporate 20082013 Notice Date : 09" July, 2021 I "‘ti"' Carg before sending any monies or
Debtor 1. |Mrs. Alpana Mandal Wio|H no-755(0ld), Mew no-331. Khasra No-133. Sangam |06.04.2021) 06.07.2021 [Rs.30.47, 7441 (Place : New Delhi {Managing Director) entering into any agreements
3. [Authority under which corporate Reqistrar of Companies, ROC-Delhi Upal Mandal, Mr. Sunil|Vihar, Saddik Magar, Pargana Loni, Ghaziabad, UP- and interest with advertisers or otherwise
|ceblor s incorporated | registerad ; IBEAR Mandal Sfo WWpal Mandal| 201102 from QRG INVESTMENTS AND HOLDINGS LIMITED actina on an advertisement in
4. |Corporate ioentity No./Limited Liabdity | CIN: U322040L2073F TL258275 and Mr. Utpal Mandal Sio| North: Plotof Others/Plat No-T54 South : Rasta 20ft 06.04.2021 CIN: US21100L1985RLC020650 9 hat
Identification No.of corporale deblor Thomas Mandal East :Plotof DharampalPlotno-756 West - Rasta 157 604, Gth Floor, Surya Kiran Building, K G Marg, Connaught Piac, New Delhi 110 001 any mannerwhatsoever.
5. |Address of the Registered office and | Regisiersd Oifice as per MUA Porial . : : : 2 :
principalofiice [ any) of corporate debior | L-19A, 2* Floos, Malviya. Nagar. south Delf 2. [Mrs. Anuradha Biswas and|Flat Mo-D-32A, First Floor, EWS, Indraprastha Colony, |05.04.2021| 06.07.2021 | Rs.5,72,773 Form No. ING-268
Deelhi-110017 ||-:[:|13 . - Mr. Sadananda Biswas Ghaziabad-201001, and interest [Pursuant to Rule 30 of the Companies {Incorporation) Rules, 2014] —
ADDRESS l.'JITHEFt THAN RIO WHERE ALL North : Road South :Flat No-294 from Before the Central Government s M
OR ANY BOOKS OF ACCOUNT AND East : Gali West _:FlatNo-31A 05.04.2021 i T i e "E Mail: - C58212@pnb.co.n
3. [Mr. Brajesh Kumar Sfo|Flat No-3, Ground Floor| Front Right Side) LIG, JNC|06.04.2021 06.07.2021 |Rs.18,76,028) Gl Bl G T e s cobsrsamd@pnb.co.in Ph No: 9771414649
MCA Porial sugreev Kumar Verma and | Arcade, Plot Mo-B-106, Shalimar Garden Exin. -l and interest At CORRIGENDUM
UNIT NO. 401, 4th FLOOR. JMD REGENT W Netig W Brsiean~anbate Ghatibad, LY 1 in the matter of GRG Investments and Hakdings Limited having it registarad office at 804, 9th Fioar, | | The Possession Notice Was Published O;I
PLAZANEAR INDIGO GURL DRONACHARYA Kurnar North:Senicelane  South :PlotNo-B-A07 0E.04.2021 Surya Kiran Buikding, K G Marg, Connaught Place, New Delhi 110001 06.07.2021 In This Newspaper, Branc
METRO STATION MG ROAD GURGAON East :Senicelane  West: Passage/ road 40FtWide ... PETIONER | | Address Published Circle SASTRA Ney
. p— 122001, HARYANA, INDIA 4. [Mrs. Munni Devi Wio Prem|H.No.-25, Khasra No.-49, Maharana Vihar, Dunahera, |06.04.2021) 06.07.2021 |Rs.19,29,082] | Matice is hereby given 1o the General Public hal the Conmpany proposes lo maike appilcaton to e | | DEINI, 2nd Floor, Vikrant Tower, Rajendr:
B, |Insolvency commencemeant daté in 07 Juby 2021 Copy of Order was made Pal Sin d Mr. Ravindr . i Central Government under sactian 13 of the Companias Act, 2013 seeking confirmasion of alteratian Place, New Delhi-110008 Wrong, Pleas
¥ ¥ al Singh an avindra | Pargana, Loni, Ghaziabad U P-201009 and intarest L ; ; :
respect of corporate debtor available to the IRP on 08" July, 2021 by Kurnar Sfo Prem Pal Singh : : ol of the Menorandum of Associatan of the Company in tems of the special resciution passed an June Read as Circle Sastra Centre, CIrCllg Offlq
NCLT vide amail dated DB.07.2021 North : Plot of Digar Malik 013, 2021 lo anable the Company bo change its ragistered offica from the ‘Mational Capital Territory Bulandshahr. Other terms and condition wi
7. |Estimated date of cosure of insalvency IIIET‘.Ianu'aI}' 20722 : : South : Plol of Shakuniala Devi 06.04.2021 (NCT) af Delhi’ Io the 'State of Haryana' be Same.
resolution process East : Houseof Dofi  West : Road 151 Wida Ary parsan whose inbarast is Gkely io be afiacked by e propased changa of the Registarad Office Date : 09.07.2021 . A_uwﬁrif_ed Olfgcer
8 |Name and regisiration number of the | hir. Satyendra Sharma 5. | Mrs. Poonam Rawat and Mr.| Plot Mo. 723, Block - D, Entire Second Floor with roof right, | 06.04.2024] 06.07.2021 |Rs.17,37,477)- gﬂ':&gﬂ:’;mr;f;ﬁ'ﬁ g‘x:?w; :‘E':n?gg %’:&ﬁtﬁﬁﬁﬁ;fmﬂﬂuﬁﬁﬁ Place : Bulandsahar  FUnjab Nationa anl1
insohvancy professional acting as Req Ho. BEIIPA-OO2IP-NOOTAT2018-2018 Sanjay Rawst Indrapeastha Yojna, Lonl Ghaziabad-201001 and interest by an affidavil stating the nature of hishar indarast and grounds of opposition o e Regional Directar,
_[imarim resolution profassional 2260 North ; Flot Mo, D-T22  South ; Plot No. O-T24 from Morthern Region, B-2 'Wing, 2nd Floor PL Deendayal Antyodava Bhawan, CGO Complex, New THE TRAVANCORE
9 |Address and e-mail of the inberim Address: M-3, Block No. 51, lst Floor, Anupam - East :Plol No, D-732  West : Rasta _ i | 06,04,2021 Delhi - 110003 within fourteen days from the date of publication of this nofica with a copy o the
resolufion professional, as registersd | Plaza- II, Above Axis Bank, Sanjay Place, | 176 [Mrs. Premlata Wi /o| FlatNo-5F-1, Second Floor, Plot No-A-88, SLF Ved Viher, 05.04.2021(06.07.2021 [Rs.11,11,304k] | Feianst Company ot i regatera uffice siluated at 804, Sih Floor, Surya Kiran Bulding, G Marg CEMENTS LIMITED
with the Board Agra- 2E2002 . Rampratap and Mr.|Loni Ghaziabad-201102, and interest v i it 2 (AN 1SO 9001:2015 COMPANY)
| : Email:satyendrasimi@igmail.com Rampratap SioPuranlal | North : Stairs Then Flat No-SF-4  South : Road from For and on behalf of (A GOVT. OF KERALA UNDERTAKING}
N st for | PN N B0 5 P S East : DinerLand West : Flat No-SF-2 05.04.2041 | | QRG investments and Haldings Limited NATTAKOM, KOTTAYAM-686 013,
:&:snluﬁnn prl.:lfﬂssil:ln:il fora- EBE'.'}E , v oy : 7. |Mrs. Sharda Devi Wio Ram | Flat Mo-LFGF-204, Plot Mo-C-1/45, DLF Ankur Vihar, Lond, | 06.04, 2021 06.07,2021 |Rs.11,10,034)- Eﬁfﬁtﬂ“mﬂlﬁlﬂﬂl ) Ph: 0481-2361371/72
Email: cirp.guindia@grmail.com JiLal Rawal and Mr. Kashish | Ghaziabad-201102, and interest Hinacie; DM LIOMAIN Delhi, July 9, 2021 E-mail: tcl materials@gmail.com
11 |Las dale for submission of daims | 22 uly, 2021 RawatSloRamjiLalRawal | Nerth : Plot No-MM-73  South : 12mir Wide Road from E-tenders are invited for design and
12|Classes of creditors, ffany, under | Na Class of Creditors could be ascertained at | || Lot SRR ol R S i T, S N PO I.........L. QRG ENTERPRISES LIMITED project supervision consultancy for
clause (b} of sub-section (6A) of this stage. 8. [Mr. Chandrabhan 5!o|Plol No-d, Khasra No-144, Satyam Kunj, Sangam Vihar, |06.04.2021| 06.07.2021 |Rs.13,86,812/ CIN: L1313000DL1991PLCD439T4 establishing clinker grinding unit for
Saction 21, ascertained by the Keshan and Mrs. Manisha | Saddique Nagar, Ghaziabad-201003. and interest 004, oth Floor, Surya Kiran Building, K G Marg, Connaught Place, New Delhi 110001, India manufacturing grey cement.
interim resolution professional Wio Chandrabhan North : Plat Mo-5 South : Piot No- 3 from Form No. INC-26 Formore details, visit
13|Names of Inseivency Professionals Mo Class of Creditors could be ascartained at East : Plot Mo-6 West - Rasta 06.04.2021 [Pursuant to Rula 30 of the Companias {Incorporation) Rules, 2014] www.etenders kerala.gov.in.
I;"'E‘”!'ﬂﬂmgf"ﬂ E'Sr-"'“’-r;?““[;:'_-: I g“s 553'%;_ ac '3'3“'3'”9"!;; no Authorized g |Mr. Gaurav Dufta Sfo|Plot Mo-106, Flat Mo-F-4, First Floor, Sector-3,[06.04.2021) 06.07.2021 |Rs.31,34,004). 5 Bﬁfﬂﬂl 31_& E’Emﬁ“fﬂ;ﬂ@ Last date: 21.7.2021
apresanlatve of cradilors in a class apresantalive s proposed, . i y ' agional Director, ann Region ] .
(Three names for each dass) Bhushan Kumer Dutia Uasundhara'ﬁhaz:m' Utlar Pradesh-201001 and interest In the matter of Companias Act, 2013, Saction 13{4] riw Rule 30{5){a} of the Companies Tender ID: 2021_TCL_428190_1.
i lBeevant Forme and : - Fi ey T (1 vy North : Plot No-3/105 South : Plot No-3107 from {Incomoration) Rules, 2014 {Sdi-) Managing Director
s o ke East - 18 Mir Wide Road West : Piot No-3/129 & 130 06.04.2021 P
Distails of authorized representafives Hut:ﬂ:pp{icémelg 3 ' 10, [Mr. Hasral Ali Sio Shahid| Flot No-218, Khasra MNo-26939, Ward MNo-2, Mohalla Yasin [06.04.2021) 08.07.2021 Rs.11,59 864/ in the matter of QRG Enterprises Limited having its registared office at 904, Sth Fioor, Surya Kiran Sz 39y a=let
s svailable st Pahavan and Mrs. Firdosh| Garhi, Dasna, Ghaziabad, Utar Pradesh-201015 and Interest Buikling, K G Marg, Cannawght Place. New Dedhi 110 001 %j el fﬂ' = '::}
Notics is hereby given that e National Gompany Law Tribunal, New Delni Bench-V, New Delt sahan Wio HastatAl North - House of Shokat  South - Hause of Hasmal from e it ]
i i Cogiratia Nelaiosy Risihich Prociss aiingt G East : Gal West : House of Rahal D6.04.2021 | | Wotce is hereby given o the General Pubiic that the Company praposes to make apgbcation 1o the B
INDA PRIVATE LIMITED(Farmerly known as Genexis India Private Limited Jvide order dated o Kl ; Mk ! ! kbl b bl ot N af the Memarandum of Association of the Compansy in Sarms of the spacial resalution passed on June Ty epa gien,
07" July, 2021 inCP 1B-3108/NDY2018 {Copy of Order was made available to the IRP on 08" July, vandana Khand-1, Indirapuram, Ghaziabad, Uttar Pradesh-201014 and interest | | a3 2021 1o enable he Comgany fo change ils regstered office from the ‘National Capital Territory | | 15t Floor, 16 Sansad Marg, Bank of Baroda
MM bj;'the NCLT vide email dated 08.07.2021), North : Flat No-D-4 £ 5 South : Flat No-D-7 from {MCT) of Delhi' to tha “State of Haryana'. Building, New Delhi-110001
The craditors of GX INDIAPRIVATE LIMITED are hereby caled upon b submit their claims with East F‘EE—EEQE & Flat Mo-D-2 West : Other F'ﬂ:ll‘.'lEI‘".:.r 05.0d. 201 My person whoss !I'I|HH:I§|. 15 |I::‘.EI|':|' b b affectad by 1he propessd change I.H'_"'I'I.! ﬂE:_;i_sluer Offca CORRIGENDUM
proof on or before 22°July, 2021 o the Interim Resolution Professional at the address| | 12.[Mr. Sapirishi Dhar Dwivedi|Plot No-1564, Flal No-SF-3, Second Floor, Sector-5,06.04.2021) 06.07.2021 [Rs.29,35,787/ | o Ine Gompeny may dellver either on the MCA-21 portal (www.mca.govin) by filing Investor | | ; e
proof . ¥, 11 ; il - Complaint Farm or cause o be delivered or send by registered past of hisher objections supported | |Refer to Advertisement Published in this|
f %
mentioned against eniry No. 10. Sl Hawnd_ra Dhar_ D"‘!""ﬁﬂ' M‘aSundham.szlabgd. Uttar Pradesh-201001 and interest by an affidasit stating tha nature of hisfher inlerest and grounds of apposition fa the Regianal Direclor, | 06-07-2021. Th I
crediors may submit the claims with proofin person, by post o by electronic means. Saptrishi Dhar Dwived: East : 16 Mirwide road West : Plot No-05/1563 06.04.2021 D - 110003 within fourteen days from the date of pubicalion of Ihés notice with a copy o the | | pUbic is o infomm that the E-Auction in|
A financial creditor balanging to a class, &s listed agains! the entry No, 12, shall indicate its 13.|Mr. Sonu Bharti Sfo Ratan| Flat No-T-4, Third Floce, Plot No-714, Sahibabad pasonda, (06.04.2021) 06.07.2021 |Rs.27,.21,424/- f'!uumer f'i'ﬁfrpaﬁﬁm "E rﬁ_ﬁ'i'ﬁi‘fﬁmm situated &t 904, Sth Floar, Surya Kiran Bulding, K G Marm, Account of Mis Ananya Hoseiry Pvt. Ltd., |
chokcs of authorised reprasntalive from among the thise Insolvency professionals lisked Lal and Mrs. Priti Singh Wia | Loni, Shalimar Garden Exin-1, Ghaziabad, Uttar Pradesh- and intarogt | | ConmenightFiace, Plaw el ' \had to be e-auctioned on 28-07-2021
against entry Mo.13 to act as authorised representative of the class (under the Real Estate Sonu Bharti 201005 ; from For and on behalf of 'stands withdrawn from E-Auction,
Erojectlin Eorm CA Not Applicable North . Plot No-T15 South . Plot Ne- T13 06.04.2021 QRG Enterprises Limited S i e S —
) bt : . East :10'Servicelane West 60'Wide Road Surit Kumar G [ = W [l Authorized Officor
Subimission of false or misleading proofs.of claim shad attract penalties ; : - AR Pt Cpty Date : #8-07-2021 Bank of Baroda
The submission of proafof ciaims shoukd be made in accordance with Chapter IV of the nsaivency| | 14| Mrs. Suman Yadav Dio Lt | PlotNo-1155, Flat No-SF-4, MIG, Second Floor, Front Side, |06.04.2021| 06.07.2021 |Rs.25,69,416/] | Director, DIN: 00002310 Delhl, July 9, 2021 |
and BEII'IkI'UFItC}' Bosrd of India [|I'I5-l2||'-l'-Eﬂl:':|| Resolufion Process for Corporate Persons) Hﬂfﬂﬂ|5ﬁgh~f‘&dﬂf Secior-1, Vasundhara, Ghaziabad, Uttar Pradesh-201001. and interest
? et L : 1 : 2 ] ; T : fro = = = Form Mo [MC-26
Regqulgtions, 2016 The proaf of claims i to be submitied by way offollowing specified fomms:; Morth : Plot Mo-1122 South : Road 24 Mir Road m Advertisement detailing petition [Pursuast 1o rule 30 of the Companies
Form B for claims by Operational Creditors except Workmen and Employees East : Plot Mo-1/56 West  ; Plof MNo-1/54 06, 04,204 [Pursuant to Rule 35 of National Company Law Tribunal Rules, 2016] (Incorporatian Rsles, 2014]
Form C for claims by Financial Creditore: 15.|Mr. Sushil Massay Sionee|Flat No-FF-3, First Floor, LIG Back Side, Plot No-A-B/3, |05.04.2021) 06.07.2021 | Rs.7,06, 851 Befo"gA"ft'ﬁnagg/ONfBF;ggg1La\{‘;tha\UHCame':’lV Dﬂ*(‘)';f\%/%%& v Advertisemant te be publizhed im 1he newsgaper
Form CAfor claims by Financial Creditors n a Cliss (under he Real Estate Project) Sio Prem Massey Pardesi| DLF AnkurVinar Loni, Ghaziabad, Uttar Pradesh-201102. and interest (CAA) No. with CA (CAA) No. fur change of registered office of the company
e 8 1 and Mrs. Nalini Massey|North : Fiat No-FF-2 South : Other Property Fraam And In the matter of Scheme of Arrangements from one state o another
WIS CELTE R MOEMTERLE D o Slanae Wio Sushil M : '. . Of  GSJ ENVO LIMITED (TRANSFEROR COMPANY’) BEFORE THE CENTRAL GOVERNMENT / REGIONAL
Form E for claims by Authorized Representatives of Workmen and Employees; 5:2222 0 aushil Massey | East : Other Property  West  : Flat No-FF-4 05.04.2021 AND DIRECTOR, NORTHERN REGION. NEW DELHI
Form F for claims by Creditors other than Financial Creditors and Operational Creditors. . . . GOODWILL APARTMENTS PRIVATE LIMITED (“TRANSFEREE COMPANY”) T
Tlmrﬂspaﬁli-.-afnrr:ama:,-ha downloaded from the LIH:_;'.LQ..'-'!t:hi.u:f;.ﬂ.'u::rﬂnmmfnrm.h:ml 16. | Mrs. Tal:nrta. Mansy Wiio [Flak bo-rP-i,. Past Houc me‘ I__HS.F'h::d No-B-12/5. DLF|03.04.2021) 06.07.2021 |Rs.11,37,544/- NOTICE OF HEARING THE PETITION |1"3:-|.11'; ﬁ?&“ﬁiﬂ?ﬂ'ﬁ::ﬁnjﬂ.?ﬁ?ﬂﬂ
Sdi- ig:m: E: TT;EQI S-Z“E.:." h:'.r'l e ""I'_har' Loni, Ghaziabad, U:bfprﬂlﬁﬂﬁh-zﬂﬂﬂf: and interest Take notice that Company Petition under Section 230-232 of Companies Act, 2013, for the Companies (Incorporation) Fides, 2014
Satyendra Sharma K L ?. yag! Ushl| North : Flat No-Fr-2 South : Plot No- B-12/4 from obtaining sanction of the Scheme of Arrangements of GSJ Envo Limited (“Transferor BND
Inlarim Resolulion Professianal soblgaad b’ East : Road West : Flat No-FF-4 05.04.2021 Company”) and Goodwill Apartments Private Limited (“Transferee Company”) and | = INTHE MATTER OF -
Date : 08.07 2021 GX INDIA PRIVATE LIMITED Date - 09.07 2021 Sd/- Authorised Officer their respective Shareholders and Creditors was presented by the Petitioner ﬁgéﬁgﬂ;‘gﬁ”&ﬁ?g- TEEIESENI:I_EI-;E?
: 08.07. - : . . ) : T aES ACT
Place :Agm RBQ. Mo BEUIPA-002TP-NO0T 37/ 2018-2019H 2260 Place : MNew Delhi Can Fin Homes Lid. Companles on 11th February, 2020 and was listed for hearlng on 5th JuIy, 2021. The 1% AMD HAVING & RECISTERED OFEICE AT

HOUSE MOUEE, LUCKNOW ROGAD, MEAR DU METRO
STATION, BAMARASIDARS ESTATE, TIMAR PUR,
NEWS DELHI. 110054
CIN:UT23000L2013PTC259891, Email-id:
sposwamiiZheafihace.com

Hefice is hersby givan to the Ganerat Pubdic that tha
COMpany propases o make application b the Gentral
Gowarnment under section 13 of the Comparees Act,
2013 seeking cordimation ol aleration of lhe
Memorandum of Association of the Company in
fermes of e special resolson pested al the
Exfrzordnary general mesting held on, Monday,
065" July, 202 1ko emzbie the company 1o changs ils
Registened offce tramthe WET of Dehi fo the State o
Littar Praciesh

ANy person whoge imesst is kely o be afecied by
the praposed change of the regestered office of tha
company may deliver or Causs 0 be delivered o
send by regiziersd post of hisher abjections
supparied by an affidawil stating e naiure of ki e
interest and grounds of apposition 0 the REGIONAL
DIRECTOR, NORTHERN REGION. WEW DELHI DR
through &-mall at rnoethiEmca, ook inwithin
Fourtean daws from the dale of publication of this
nofce with a copy o e appicant company' at its
regestered office atthe address mentioned below:
SMILAX SOLUTIONS PRIVATE LIMITED

Howze Mo B9, Lucknosw Basd, Near DU Wetno Siaton,
Banarasidass Estate, Timar Pur, New Deki-110054

For amd on behalf of the Board

ShILAY SOLUTIONS PRIVATE LIMITED
G-
DO 1 E07. 300 SUBHADEEF GOSWAM
Face: Haw Dedhi Lirsci

O:02405909

AOdress; Eastand Apariments, Blozk 5. Fat 706,
Abinga Khand 2, Meaw CIEFCamp, diviguram,

Shipra Bun-C, Ghazizbad, tar Fradesh, India, 201014

Fosmn Ha. INC-26
[Pursuami ko rule 30 of the Companies
(Incorparation) Awles, 2014]
Adverlisemend to be published im the newzpaper
ler change of registered olfice of [Be company
trom one 3tate 1o another
BEFORE THE CENTRAL GOVERNMENT / REGIIMAL
MRECTOR, MORTHERK BEGION. NEW DELHI

In the mafie of the Companies e, 2003, Section
L34y of Comparies Act, 2013 and Rude 2053} of
(e Gamparins {Incirporalion) Fides, 2014

AHD

I THE MATTER OF

GA REZEARCH SERVICES PRIVATE LIMITED
BCORPORATED UNDER THE COMPAMIES ALT,
195672073 Al HOYING IT3 REGIZTERED OFFILE
AT 65 LUCKSIN ROAD BANARAS| DASS ERTATE,
TIM&R PUR, DELFE - 110054
CIR:UTAZ200L2000P TC 186503

Email-li: speswamiheafihace.com

Hofie i3 herehy given 1o the Geners Pubiic that the
company proposes lomake application o the Central
Gouernment under section 13 of the Compaenies Agt,
H013 seeking confimation of akeration of the
Memoprandum of Assocation of the Gompany in
tarms of the specidl resolston passed at the
Extracndinsary aeninl mesting beld an, Mesday, 05"
July 20290 enabie the company lo change s
Registened offsce from the MET of Dethi to e Stabe ol
Uttar Pragesh

Any persan whose inlemstis el 1o be afletied by
the proposed change of the regatered atfice af the
company may deliver o cause o be delivered o
send by registersd post of hisher objections
supporied by an affidat stating the naturs of hisfhe
interest and groinds of Gpposition to the REGRONAL
DERECTOR. NORTHEAM REGRON, MEW DELHI OR
Ihrowgh e-mail ol rdmarlhiEmes, gev.inwilhin
Fourtean days from the date of publication of this
nofice with a copy bo e appicant comparsy at its
regstered office atthe address mentionsd below:

58 RESEARCH SERVICES PRIVATE LIMITED

B9 LLIGKAIW ROl BANARASS Dis ERTATE,

TIMAR PUR, DELHI- 110054

For and on behadl of ke Board

SA RESEARCH SERVICES PRIVATE LIMITED

Sdi-

D 10.07.2021 SUEHADEEP GOSWAM|
Fiaca; Maw Deihi Digctar
DIK2405509

&ddress: Eastand Apariments, Biock &, Flat 706,
Ahinga Krand 2, Mear CISF Camp, Indicigesam,
Shipra Som €, Ghazabad, Uttar Fradesh, inda, 207014
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